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Ministry of Health and Family Welfare [F. No. 18-32/15983-INC] 
Ministry of Health and Family Welfare [F. No. 18-36/14064-INC] 
Ministry of Health and Family Welfare [F. No. 18-36/14330-INC] 
Ministry of Health and Family Welfare [F. No. 18-36/9318-INC] 
Ministry of Health and Family Welfare [F. No. 18-535/2000-INC] 
Ministry of Health and Family Welfare [F. No. 18-579/2000-INC] 
Ministry of Health and Family Welfare [Noti. No. S.O. 1079(E)] 
Ministry of Health and Family Welfare [Noti. No. S.O. 1118(E)] 
Ministry of Health and Family Welfare [Noti. No. S.O. 1362(E)] 
Ministry of Health and Family Welfare [Noti. No. S.O. 3551(E)] 
Ministry of Heavy Industries and Public Enterprises [Noti. No. S.O. 1113(E)] 
Ministry of Home Affairs [Noti. No. G.S.R. 869(E)] 
Ministry of Home Affairs [Noti. No. S.O. 1088(E)] 
Ministry of Home Affairs [Noti. No. S.O. 1114(E)] 
Ministry of Home Affairs [Noti. No. S.O. 1115(E)] 
Ministry of Home Affairs [Noti. No. S.O. 1366(E)] 
Ministry of Home Affairs [Noti. No. S.O. 1367(E)] 
Ministry of Home Affairs [Noti. No. S.O. 3553(E)] 
Ministry of Home Affairs [Noti. No. S.O. 3554(E)] 
Ministry of Home Affairs [Noti. No. S.O. 3555(E)] 
Ministry of Housing and Urban Poverty Alleviation [F. No. A-11013/1/2015-DD-II] 
Ministry of Housing and Urban Poverty Alleviation [Noti. No. S.O. 3411(E)] 
Ministry of Labour [F. No. V-33013/20/2023-E-IV] 
Ministry of Labour [Noti. No. G.S.R. 491(E)] 
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Ministry of Labour [Noti. No. G.S.R. 492(E)] 
Ministry of Labour [Noti. No. G.S.R. 868(E)] 
Ministry of Labour [Noti. No. N-12011/1/2023-P&D] 
Ministry of Labour [Noti. No. S.O. 993(E)] 
Ministry of Law and Justice [F. No. J-11013/3/2025-Judicial] 
Ministry of Micro Small and Medium Enterprises [Noti. No. S.O. 1364(E)] 
Ministry of Micro Small and Medium Enterprises [Noti. No. S.O. 1376(E)] 
Ministry of Mines [Noti. No. A-32013/DG/DR/2023/Pers-I] 
Ministry of Mines [Noti. No. S.O. 1327(E)] 
Ministry of Mines [Noti. No. S.O. 1328(E)] 
Ministry of Mines [Noti. No. S.O. 3548(E)] 
Ministry of Parliamentary Affairs [Noti. No. G.S.R. 188(E)] 
Ministry of Parliamentary Affairs [Noti. No. G.S.R. 507(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 1344(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 1345(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 1346(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3544(E)] 
Ministry of Power [Noti. No. 25/01/2024-R&R] 
Ministry of Power [Noti. No. Eco-M2/2025-CERC] 
Ministry of Power [F. No. CEA-PS-12-13/3/2022-PSPA-II Division(1)] 
Ministry of Power [Noti. No. S.O. 1090(E)] 
Ministry of Power [Noti. No. S.O. 1105(E)] 
Ministry of Power [Noti. No. S.O. 1112(E)] 
Ministry of Power [Noti. No. S.O. 1373(E)] 
Ministry of Railways [F. No. 2022/E&R/1(3)/9] 
Ministry of Railways [F. No. 2025/E & R/1(3)/2] 
Ministry of Railways [Noti. No. S.O. 1069(E)] 
Ministry of Railways [Noti. No. S.O. 1073(E)] 
Ministry of Railways [Noti. No. S.O. 1095(E)] 
Ministry of Railways [Noti. No. S.O. 1097(E)] 
Ministry of Railways [Noti. No. S.O. 1100(E)] 
Ministry of Railways [Noti. No. S.O. 1135(E)] 
Ministry of Railways [Noti. No. S.O. 1138(E)] 
Ministry of Railways [Noti. No. S.O. 1140(E)] 
Ministry of Railways [Noti. No. S.O. 1207(E)] 
Ministry of Railways [Noti. No. S.O. 1208(E)] 
Ministry of Railways [Noti. No. S.O. 1209(E)] 
Ministry of Railways [Noti. No. S.O. 1211(E)] 
Ministry of Railways [Noti. No. S.O. 1212(E)] 
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Ministry of Railways [Noti. No. S.O. 1213(E)] 
Ministry of Railways [Noti. No. S.O. 1224(E)] 
Ministry of Railways [Noti. No. S.O. 1237(E)] 
Ministry of Railways [Noti. No. S.O. 1247(E)] 
Ministry of Railways [Noti. No. S.O. 1248(E)] 
Ministry of Railways [Noti. No. S.O. 1249(E)] 
Ministry of Railways [Noti. No. S.O. 1250(E)] 
Ministry of Railways [Noti. No. S.O. 1254(E)] 
Ministry of Railways [Noti. No. S.O. 1320(E)] 
Ministry of Railways [Noti. No. S.O. 1330(E)] 
Ministry of Railways [Noti. No. S.O. 1331(E)] 
Ministry of Railways [Noti. No. S.O. 1369(E)] 
Ministry of Railways [Noti. No. S.O. 1379(E)] 
Ministry of Railways [Noti. No. S.O. 1399(E)] 
Ministry of Railways [Noti. No. S.O. 1401(E)] 
Ministry of Railways [Noti. No. S.O. 3398(E)] 
Ministry of Railways [Noti. No. S.O. 3442(E)] 
Ministry of Railways [Noti. No. S.O. 3465(E)] 
Ministry of Railways [Noti. No. S.O. 3466(E)] 
Ministry of Railways [Noti. No. S.O. 3471(E)] 
Ministry of Railways [Noti. No. S.O. 3525(E)] 
Ministry of Railways [Noti. No. S.O. 3529(E)] 
Ministry of Railways [Noti. No. S.O. 3537(E)] 
Ministry of Railways [Noti. No. S.O. 3538(E)] 
Ministry of Railways [Noti. No. S.O. 3539(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1167(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1175(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1176(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1177(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1178(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1195(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1198(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1274(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1275(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1276(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1277(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1279(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1283(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1284(E)] 
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Ministry of Road Transport and Highways [Noti. No. S.O. 1285(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1387(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1397(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3418(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3421(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3433(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3434(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3440(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3441(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3446(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3447(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3448(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3477(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3478(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3479(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3480(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3481(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3482(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3483(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3484(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3485(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3486(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3487(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3501(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3507(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3541(E)] 
Ministry of Science and Technology [Noti. No. S.O. 1351(E)] 
Ministry of Shipping [Noti. No. G.S.R. 189(E)] 
Ministry of Shipping [Noti. No. S.O. 1239(E)] 
Ministry of Social Justice and Empowerment [Noti. No. S.O. 1352(E)] 
Ministry of Textiles [Noti. No. S.O. 3532(E)] 
Ministry of Textiles [Noti. No. S.O. 3535(E)] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2025/236] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2025/237] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2025/277] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2025/278] 
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State Rules   [2] 
Delhi Special Marriage (Amendment) Rules, 2004 
Special Marriage (Amendment) Rules, 2016 
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